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qs& TRagd i TSARE JAmad

T2 feeet, 5 WA, 2026

RT3, 68(37).— FralT TLHTT T, TTET TSTHHT ATATHT 1956 (1956 7 48) (& TaH T8 T
ITH ATATHTT FgT AT ) T 41T 3F T IT-4TT (1) ¥ 7 ST ¥ TS AT TEHTL % G2 Tage e
TISTHIT HATAT o ATEE=AT AT .. 5161(31) &A1 12/11/2025 ST AT 6 TSI, STETETOT, 90 |
que 3, ITET (i) H THTAT T T off G [T 15T F AGHITATE o7l H AE-AgHATATE UFSEe e, 1Y,
198.350  f3.HT. 209.350 T # T[T TSTHRT & FHTT (ATST FLA/T-3MS A T TATAT AT(R) LA,
T S TATAT o Al TASI 6 (70 qg I AUTera g et @terd auiT J=r srqaeEt | <3 117 2,
UEY ST T TSI e o SIS0 T AT FldT ¢ |

T 3 ATSE=AT T AT ITH ATSHIH AT T 37 =l ITATT (3) T faATH “26/11/2025” Fr
ST A TaH: &A1 “26/11/2025” “SRa= TFse” 1 H Tarierd o = oar

STt T TTTEERTET 7 1T 3 % qgd HIs HI AT<h ° T AT AT T 727 g 5

AT AT ITTAFTET T TETATE I ATATAIHAT 1T 3T STLTT (1) F SATHLT § Feg T TR F
et RTE T 4 8

AT AT Feal T AR, TAH ITIARTRT I TS TTH T ST T I<F Aferfaas v amr 39 Fi
STLTIT () BT Y& AT FT ST F2d g0, g STIUT FIAT g il I AqgHd AAias s 1 qareh
ERIEEEAEIMESERERIRCICIRC 1 EAU

72 GI/2026 (1)
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ST o, Feal T TLATL I ATTAIAT il 1T 35 il ITETT () F ST § Tg ST FIAT g il
T SATRRAT o ST § THTA B T I ALLAH (A2 o qdfl e g 46 g1t sedfas s
Feald FEHH Higd gl ST

AAT

T TS & AgHETaTs o § fiehies gaeaas .71, 198.350 & f.#ft, 209.350 ¥ forg smiqr fi

ST ATAT HXEAT AR T¥ET ST W ST R

LY T ATH: STAT

IESEIEIE A L C G

S No. 90/1)

wAE ||qderor gear|| SR T g ft || g wraEwa || gEEn Raeg st s A
T TR EEAT] (FFRITH)
1 2 3 4 5 6
AT T ATH: TS
UEKEIKICHETERE]
1 453 (Old  ||f=stT T FT 0.6469|[FH AT ITRTHRIT TH TTeALIAT
S.No0.443) w8, ST 3k TS AT dit A
T Y I AT T g 1) THRATS
SRITTATE TeeT 2) AT ZHaTE
T 3) FH FUIHTE Ted 4)
TTIeae TRI=g o 5)
THIGEHT THITHE To4T 6)
AT THhTa=g Toedt
2 460 (Old S. |[fAstt ﬁTTﬁ 1.0276|[@aH T THRTHIT U qrea<ioT
No. 447) FH 8, ST THH TS AEEed dit A
T Y I AT T g 1) THRITS
FAATA T 2) FAATIAT UIATS
o 3) FH UIATS 92 4)
TTIeae TRT=g THET 5)
THIGEHTT THRITHE To4T 6)
[ER I e R
3 462 (Old S. |[f=sfT LRI 0.2235|[AHTET TR T TTeAiarT
No. 449) g, ST THH USTHAEeed hl 3T
ST I AT T g 1) THRATS
IR TeeT 2) TIATT gHawTe
oo 3) FH gHIATE T2 4)
TTqede THTI=g THET 5)
THIGEHT THRITHE T4l 6)
AT ThT=g Toedt
4 499 (Old S. |[fAstt ﬁTTﬁ 0.3329|[¥ TETe FTSTOTNTE Toot
No. 453)
T T ATH: S
5 1077 (Old  ||fA=ft T Ff 0.4737||sreTrwaTs ALt TE SSITara
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6

1086 (OId
S No. 90/2)

T F

0.3698

FITTFATE, ATt Tt

993 (OId S
No.
593paiki/2)

I FhT

0.4878

AT T aT TEITHTE STETATS

UEEIE I TR

8

222 (Old S
No. 866)

0.0378

T ATSIT ATSH hT foreraT,
FITATS HQTATS, THIATE FATHTE,
FATAT ALHUTS(T, TEATEHAT
FEHOTSH, He[d SALTS,

TG ATS TSI, FHATIT HATSIT
ATAT, THIATIT HATSI T ATAT

228 (OId S
No. 869)

0.0362

AT FATSH, AT FATSH,
T 3 TSl T Fore,
THITSIT STATSIT, STAATATS ST,
AfdTa eTATSIT, Fge TS,
[ERCIEEICIR LR E eI )
ATAT, T QTSI ATAT FiT
T, FFATIT T FHIAATS FATAT T
ECEIRGIEEIEEISTREII

TS STTSIT ATAT T F2T, FoherT
ST, ARSI TATATE St TSt
TATATE I TSIt SATEAT, ETTs
FEATATE BT, TATS STUTATS
SATAT, AASIT STOTATE AT,
Sereftee BT aaTs SThiY, AaTars
HETATE THIT, FIHAAT
Rrraars sThe, ATarfenT
fEareraTs fERaATE 3TRIT, ATaTienT
ReTae fwaars arr, Aftew
EATSIT T Tererar

10

244 (Old S
No. 834)

0.0021

Strarda o qATST goTsi T f&reE,

TATST FETSA(T, FATSIT =TS,

. f\, . '! A ’
TS, QTiTere qATSH,

AT ATSH, S O Hifdst

1 fareraT, watenT FHifast,

o O O\ o o
SIENIEREIIRSIBEINIEGESIEIST
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ATAT, THUST FTHTSIT ATAT, T
HIATSIT ATAT, FAwAaTs TS

HATAT
11 245 (Old S ||t i 0.0848|[Feftere TTHTSH, TESITATS THTS,
No. 861) HIHTATS THTS, FAdTa THTS,

ITRTATS, TTHTS(T, HIOTeT TTHTS,
TRTTS TATaStT, TTATHATS, TS,
FATITET TATISI, AT
GIETSIT it fereraT, aeasit @rgTs,
T STOTTSH AT, AT
STOTTST SATAT, ERTATerT STl
ATAT, FATAATE STOTTSIT HATAT,

ATATTONT fohsTetae STOTTSIT AT,
IEEREGIEEICIEOI
12 246 (OId S |[fAstT Fo 0.0499|[=TfarwsTetT srEwasrett &aa
No. 837)
13 247 (Old S ||fA=fr o 0.0098|[FITeTdTE @ISTHTE, TE@THTS
No. 836) EIEIEIE
Total 3.7828

[®T. . NHAI/PIU-Palanpur/2021/Tharad-Ahmedabad/3(a)/3D]
ag sHE™, Feers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th January, 2026

S.0. 68(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, No. S.0. 5161(E) Dated: 12/11/2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/Six-Eight laning, etc.), maintenance, management and operation
of Greenfield Expressway in the stretch of land from Km. 198.350 to Km. 209.350 in the district of AHMEDABAD in
the state of GUJARAT;,

And whereas the substance of the said notification has been published in “Gujarat Samachar” dated: 26/11/2025
and “Indian Express” dated: 26/11/2025, under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has not received any objection under Section 3-C, from any person,;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report accordingly, to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield
Expressway in the stretch of land from Km. 198.350 to Km. 209.350 in the district of AHMEDABAD in the
state of GUJARAT.

State: GUIARAT

||District: AHMEDABAD

SI. No. ||Survey/Plot|| Type of || Nature of Area Name of Land Owner/Interested Person
Number Land Land (in Hectares)
L+ L 2 || 3 | 4 | 5 | 6
|Taluk: Daskroi
Village: Kubadthal
1 453 (Old Private Non 0.6469|[Manmandir Infracon A Partnership Firm on
S.No.443) Agriculture behalf of and on behalf of its Administrators 1)
Harshadbhai Keshavlal Patel 2) Nayanaben
Harshadbhai Patel 3) Karm Harshadbhai Patel 4)
Popatben Prakashchandra Sanghvi 5)
Pramodkumar Prakashchandra Sanghvi 6)
Divykumar Prakashchandra Sanghvi
2 460 (Old S. |[Private Non 1.0276||[Manmandir Infracon A Partnership Firm on
No. 447) Agriculture behalf of and on behalf of its Administrators 1)
Harshadbhai Keshavlal Patel 2) Nayanaben
Harshadbhai Patel 3) Karm Harshadbhai Patel 4)
Popatben Prakashchandra Sanghvi 5)
Pramodkumar Prakashchandra Sanghvi 6)
Divykumar Prakashchandra Sanghvi
3 462 (Old S. |[Private Non 0.2235|[Manmandir Infracon A Partnership Firm on
No. 449) Agriculture behalf of and on behalf of its Administrators 1)
Harshadbhai Keshavlal Patel 2) Nayanaben
Harshadbhai Patel 3) Karm Harshadbhai Patel 4)
Popatben Prakashchandra Sanghvi 5)
Pramodkumar Prakashchandra Sanghvi 6)
Divykumar Prakashchandra Sanghvi
4 499 (Old S. |[Private Non 0.3329||Gangdas Arjanbhai Patel
No. 453) Agriculture
Village: Undrel
5 1077 (O1d S ||Private Non 0.4737||Ashokbhai Amarshibhai Prajapati
No. 90/1) Agriculture
6 1086 (Old S [|Private Non 0.3698||Ashokbhai Amarshibhai Prajapati
No. 90/2) Agriculture
7 993 (O1d S [|Private Non 0.4878|[Savliya Pradipbhai Ambabhai
No. Agriculture
593paiki/2)
Village: HARNIYAV
8 222 (OIld S ||Private Agriculture 0.0378||Bhalaji Somaji , Melaji Mangaji, Baluben widow
No. 866) of Punaji Dhulaji, Amaraji Chandabhai, Babaji
Chandabhai, Keshabhai Chandabhai, Rameshbhai
Chandabhai, Ambaben Laxmanji, Prahladji
Laxmanji, Madhuben Amaraji, Vinodbhai
Amarji, KamlaBen Melaji zala, Ramilaben
Melaji zala
9 228 (0O1d S [|Private Agriculture 0.0362|[Babuji Fulaji, Punjiben Chunaji, Kantaben
No. 869) Chunaji, Savitaben Chunaji, Babarji Mangaji,

Fataji Mangaji, Jadiben Mangaji, Punjiben
Mangaji, Chaturiben widow of Shanaji, Rameshji
Shanaji, Jayantibhai Shanaji, SavitaBen Shanaji,
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Nanduben Shanaji, Vinubhai Shanaji, Mafatji
Shankaji Zala, Shardaben Daughter Of Shankaji
Zala, Kokilaben Widow Of Kantibhai Zala,
Pratapji Shankaji Zala, Samuben Daughter Of
Shankaji Zala, Kishan Kantibhai Zala, Rahul
Kantibhai Zala, Laheraji Punabhai alias Pujaji
Zala, Karsanben Chandabhai Thakor, Ambalal
Punabhai alias Pujaji Zala, Ranchodbhai
Chandabhai Thakor, Samuben Punabhai alias
Pujaji Zala, Dipabhai Chandabhai Thakor,
Manubhai Jenabhai Zala, Bhupatji Jenabhai Zala,
Jayshreeben Himmatbhai Thakor, Melabhai
Bhikhabhai Thakor, Komalben Himmatbhai
Thakor, Minor Hiteshbhai Himmatbhai Thakor,
Minor Hinaben Himmatbhai Thakor, Maniben
widow of Fulaji

10 244 (Old S ||Private Agriculture 0.0021|{Jeevatben Widow of Punaji Punjaji, Galaji
No. 834) Chandaji, Bhalaji Chandaji, Baluben Punaji,
Manjiben Punjaji, Punjiben Punaji, Shantaben
Punaji, Sajanben Punaji, Bhikhiben Widow Of
Kantiji, Fatesing Kantiji, Savitaben Kantiji,
Kaliben Somaji Zala, Ramanji Somaji Zala,
Munniben Somaji Zala, Vikrambhai Somaji Zala
11 245 (01d S [|Private Agriculture 0.0848|[Keshiben Ramaji, Raijibhai Ramaji, Somabhai
No. 861) Ramaji, Savitaben Ramaji, Shankarbhai Ramayji,
Maniben Ramaji, Gangaben Pratapji, Rajeshbhai
Pratapji, Kailashben Pratapji, Amaratben widow
of Khodaji, Bharatji Khodaji, Leelaben Jenaji
Zala, Ramilaben Jenaji Zala, Sangeetaben Jenaji
Zala, Dasharathbhai Jenaji Zala, Minor Kinjalben
Jenaji Zala, Vijay Pratapji Baraiya
12 246 (0O1d S [|Private Agriculture 0.0499||Ashiqali Ahemadali Saiyad
No. 837)
13 247 (0O1d S [|Private Agriculture 0.0098|[Mangalbhai Khodabhai, Takhabhai Khodabhai
No. 836)
Total|| 3.7828|| |

[F. No. NHAI/PIU-Palanpur/2021/Tharad-Ahmedabad/3(a)/3D]

SHAIKH AMINKHAN, Director
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